
Office of The District Magistrate, Gautam Budh Nagar 

Reft S21|NGT- 78 |014 

To. 
The Registrar, 

Sir, 

The National Green Tribunal, 
Principal Bench, 
New Delhi 

E-mail- judicial-ngt@gov.in 

Sub: Factual report of The Joint Committee in compliance of the order dated 05.07.2024 
passed by Hon'ble National Green Tribunal, New Dellhi in Original Application 
No. 562 of 2024 Anshuman Upadhyay Versus State of U.P. 

Date: 20"082024 

That in compliance of the order dated 05.07.2024 passed by the Honble National 

Green Tribunal, New Delhi in Original Application No. 562 of 2024 Anshuman Upadhyay 

Versus State of U.P., Factual report is annexed herewith and forwarded to you with the 

request that the same may be placed before the Hon'ble Tribunal. 

Enclosure- As above 

Yours Sincerely 

(Manjsh Kumar Verna) 
District Megistrate 

Gautam Buddh Nagar 

12



Factual Report 

Original Application No 562/2024 

In 

Anshuman Upadhyay 

Filed on Behalf of: 

Versus 

State of U.P. 

Order Date - 05.07.2024 

U. P. Pollution Control Board 
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Background 
Hon'ble National Green Tribunal passed order on 05.07.2024 in 0.A. 

No. 562/2024 in the matter of Anshuman UpadhyayVs State of U.P and 
relevant paras of the Order dated 05.07.2024 are reproduced below: -

"........1. This original application was entertained in exercise of suo 

moto jurisdiction under Sections 14 and 15 of National Green Tribunal Act, 
2010 (hereinafter referred to as NGT Act, 2010') on the basis of a letter 

petition dated 29.09.2023 sent by Anshuman Upadhyay complaining that near 
Group Centre CRPF Greater Noida, on the border of NOIDA and Greater Noida, 
there is a land which is being used as a dumping ground for solid waste by 
concerned authorities. The said waste dumped thereat is emitting toxic smell 

causing health hazard to local people. Quantity of waste dumped thereat is 

2. From the complaint it is not clear as to whether the dumping ground 

is a duly permitted landfill site or processing center for solid waste under the 
Solid Waste Management Rules, 2016 (hereinafter referred to as 'SWM Rules, 
2016'). The complaint says that dumping is being done in illegal manner 

without compliance of provisions of SWM, 2016. 

3. In view thereof, we find it appropriate to obtain a factual report 
before proceeding further in the matter. Hence, we constitute a joint 
committee comprising District Magistrate, Gautam Budh Nagar and U.P 

Pollution Control Board. 

huge and increasing day by day which is likely to degrade environment 
including, flora and fauna in nearby area. 
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4. District Magistrate, Gautam Budh Nagar shall be the nodal agency 
for coordination and compliance. 

5. The said committee shall visit the site, collect relevant information 
after site visit and perusal of relevant record and submit a factual report 
within one month. 

6. List on 21.08.2024... 

Action taken by Joint Committee: 

The Hon'ble Tribunal has taken up this case on 05.07.2024 and factual 

report was sought from District Magistrate, Gautam Buddha Nagar and 

U.P. Pollution Control Board. 

" In compliance of said order, A joint committee has formed by District 
Magistrate, Gautambuddha Nagar vide letter dated 11.07.2024, copy of 
order is annexed as Annexure-1. 

In compliance of above order, Joint inspection of site was carried out on 

dated 17.08.2024in presence of Shri Chetram Singh, Senior Manager 
(Health), Greater Noida Industrial Development Authority (GNIDA) by 
the Joint Committee comprising following officials: 

a. Shri Atul Kumar, Additional District Magistrate (F/R), 
Gautambuddh Nagar. 

b. Shri D.K. Gupta, Regional Officer, U.P. Pollution Control Board, 
Greater Noida. 

" During Inspection, representative of Greater Noida Industrial 

Development Authority (GNIDA) informed that temporary legacy waste 
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site at lakhnawali is spread in 172904.737 m area having approx. 
395582.58MT of waste piled up to the height of 5 to 15 feet and the 

legacy waste accumulated on the site over past years. 

" The site is located nearby habitation. The CRPF residential colony is 10 

meter in east side and village Lakhnawali is about 01 Kilometer in north 

side from the site in questlon. 

" Greater Noida Industrial Development Authority (GNIDA) is working on 

remediating the legacy waste present at the site in question. 

" During inspection, lots of mixed (Unsegregated) solid waste was found 

dumped at site and No boundary wall around the site is provided. 

" 

No odour-controlling chemicals spraying system was found to suppress 
odour inside and outside of the site. 

" Foul smell was observed in and around the entire site at the time of 

visit. 

" Lot of leachate was found stagnating on one side of the dump site. 

It was informed that fresh municipal solid waste is also being dumped 

on the site by Greater Noida lndustrial Development Authority (GNIDA). 

" It was found that the site question is identified as a temporary legacy 

waste site which belongs to GNIDA. 

No information is provided by GNIDA regarding the site in question 

whether the land is duly permitted for processing of solid waste or not, 

except the action plan to process legacy waste. 

After inspection, a letter is also sent by RO, UPPCB, Greater Noida for 

seeking relevant information for remediatlon of same. 
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" Information provided by Greater Noida Industrial Development 
Authority (GNIDA) vide letter dated 17.08.2024, which is annexed as 
Annexure-2. GNIDA has awarded work in two phases, which are as 
follows: -

Phase-1 

In phase-1, legacy waste of 257491.60 MT had been cleared by M/s 

Al waste Bio Remediation LLP duration of dated 29.09.2021 to 28.09.2023, 

which was spread in area of 91319.270 m². 

Phase-2 

The works awarded through E-tender for treatment of remaining legacy 
waste & as well as fresh waste are given to M/s Bhoomi Green Energy 

by GNIDA vide letter dated 06.08.2024, so that work of Bio-mining will 

be completed with stipulation of time schedule and area reclaimed. 

> According to Work awarded to M/s Bhoomi Green Energy, the total 

legacy waste of 395582.58 MT (Say=4.0 Lakh MT) will be processed/Bi0 

Mined. Further, GNIDA has taken approval for processing of 2.0 MT of 

fresh waste, which is expected to be arrive at said site during 15 months 

since work start. This firm has produced plan for implementation. Copy 

of Project Implementation Plan is annexed as Annexure-3. 

} The remaining waste approx. 6.0 lakh MT (4+1+1) shall be cleared 

positively within fifteen months from end of September, 2024. As result, 

GNIDA has fixed the target regarding completion of the work by 

December, 2025 including legacy waste and as well as fresh waste, 

which will arrive till December, 2025. 
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> As per information provided by firm, currently 02 excavators and 01 JCB 
has stated the work of making windrows since 14.08.2024, which was 
verified during inspection of Joint committee. 

> As per information provlded by firm, the work will be done through 06 

Trammel, JCB, Pock land, Air classification using Air Density Separator 

(ADS), Ballistic Separator, Ferrous metal separation etc, which is 

commissioned within 45 days from date of award of work. Total 02 lines 

of 1250 MT/Day processing of total waste 2500 MT/Day capacity will be 
installed and Approx 2200-2300 MT/day waste will be processed by 

concerned firm M/s Bhoomi Green Energy. 

> Apart from that, GNIDA is operating Bio CNG plant of capaclty of 18 MT 

and composting of capacity of 20 MT using as raw material of MSW. 
> Apart from the above action, In compliance of SWM rule, 2016, GNIDA 0s 

preparing for a permanent MSW processing site, which is covered 126 
Acres area at Astauli parallelly. In continuation of above, GNIDA has 
made MoU with M/s NTPC Vidyut Vyapar Nigam Limited for the 

manufacturing of Torrefied Charcoal. 

> As per office record of State Pollution Control Board, Consent to 
Establish (CTE) has been obtained by M/s NTPC Vidyut Vyapar Nigam 

Limited for establishment of Torrefied Charcoal Plant capacity of 900 

TPD vide Ref No-192227/UPPCB/GreaterNoida(UPPCBRO)/CTE/GREATER 
NOIDA /2023 dated 07/02/2024. 
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Recommendations: -

1. The Authority (GNIDA) will ensure setting up processing facility and 
remediation of legacy waste in said timelines. 

2. The GNIDA shall ensure to start the work of installing the machines as soon 

as possible and start the spraying of the Enzymes culture immediately, so 

that the problem of foul smell can be neutralized in nearby area. As a 

result, the culturing/turning process will neutralize the toxic gases and also 
control the odour in that area. 

3. The GNIDA shall ensure that processing facility should be operated in such 
a way that the health of nearby residents is not adversely affected. 

4. The GNIDA/Concerned firm shall obtain CTE/CTO and Authorization for 

processing of legacy waste from U.P. Pollution Control Board to ensure 

compliance of SWM Rules, 2016. 

5. The Authority (GNIDA) will ensure setting up permanent MSW processing 

facility at Astauli in time bound manner to ensure compliance of SWM 
Rules, 2016. 

Report is being submitted for kind perusal and consideration please. 

17:84 
(Deo Kumar Gupta) 

Regional Officer, 
U.P, Pollution Control Board, 

Greater Noida 

(Atul Kumar) 
Additional District Magistrate (F/R), 

Gautambuddh Nagar. 
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Project Implementation Plan 
 

 
 
Project Appreciation 
Government of India under Swachh  bharat mission has encouraged local bodies to strengthen 
their SWM structure and achieve 100% processing of daily waste generated. Accordingly, SWM 
2016 rules were published providing detailed guideline for Solid waste handling. In these rules 
local bodies are directed towards completely to stop open dumping and go for bio remediation 
at existing dumpsite. 
  
We understand that in compliance to the above rules and enhancing the environmental conditions 

of temporary dumpsite near Lakhnawali village through Bio-remediation and Bio-mining legacy 

waste at Greater Noida . Total quantity of legacy waste 4 +1 +1 = 6  Lakh MT. 

 
Project Background 

With an aim to make India clean, the Swachh Bharat Mission (Urban) was 

launched by the Government of India on 2nd October 2014. One of the key goals 

of the mission is to achieve 100% scientific processing of Municipal Solid Waste 

(MSW). 

As per the goals and objectives of the Swachh Bharat Mission, GNIDA wish to 

undertake Remediation of temporary dumpsite near Lakhnawali village at 

Greater Noida 

Salient details of the said dumpsite (as assessed in 2022) are as below: 

a) Estimated quantity of legacy waste to be remediated: 4,00,000 MT (The quantity of 

bioremediation of legacy waste can be further increased by 1 lakh MT making total to 

4+1+1= 6 Lakh MT legacy waste depending upon the performance of contractor and 

availability of funds, totally at the discretion of GNIDA) 

b) Area of the dumpsite: Approximately 91585.467 square meters 
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Survey Methodology 
 
 
Site Investigations   
 
Detailed site assessment shall be carried out by the team of Professionals from BHUMI GREEN 
ENERGY to assess and record the prevailing conditions at the dumpsite. Professional Agencies 
shall be appointed to carry out following field investigations:  

➢ Topographical survey using DGPS Electronic Device.  

➢ Baseline monitoring of various Environmental Attributes such as Ambient Air, Noise, 
Ground Water quality within a radial distance of 2.0 km from the Site.  

 
Topographical Survey using DGPS Electronic Device  
Survey shall be conducted using DGPS Device as per the directions of the Engineer-in-charge 
at the Site. All existing features like, trees, all types of structures/ buildings, concrete platforms, 
roads, garage, workshops, weigh bridges, high-mast lighting units, power/ telephone/ OFC lines, 
pylons, drainage course (both lined & unlined), green space, encroachments, hutments, etc., 
shall be located accurately. Top and bottom edges of MSW heaps will be located accurately. 
Based on the site conditions, survey shall be carried out. Block levels will be taken at 5m 
interval within the site in a systematic manner along the grid lines. Wherever the topography 
changes sharply, extra levels shall be taken to get the realistic ground profile. Reduced Levels 
would be calculated with respect to the GTS Bench Mark.  
 
Baseline Monitoring of Environmental Attributes  
 
Study of the existing (baseline) environment in a Project Area is important to assess prevailing 
quality of various environmental attributes such as air, water and noise in order to assess 
benefits of the proposed bio mining Project on the environment when implemented  
The samples for ambient air quality monitoring, groundwater and surface water shall be 
collected by following the standard protocols and will be submitted for physio-chemical analyses 
at NABL Accredited Laboratory, also at the final stage.  
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Strategic locations for samplings/monitoring of various environmental attributes were finalized 
by considering the criteria mentioned in Table 1.  
 

Table 1: Location 
Selection Criteria for 
Sampling/Monitoring 
Sr. No  

Attributes  Location Criteria  

1  Air Quality  Within dumping ground and proximity to the 
human habitation in up gradient and down 
gradient of the site  

2  Noise Level  Within dumping ground proximity to the human 
habitation in up gradient and down gradient of 
the site  

3  Groundwater  Within dumping ground and in up gradient and 
down gradient of the site  

4  Soil Quality  Within dumping ground  

 

Ambient Air Quality  
Ambient Air Quality is an important parameter to asses existing level of air pollution due to 
harmful emissions from the dumping ground and also to understand its effects on the 
surrounding environment. Results of ambient air quality are compared with National Ambient Air 
Quality Standards (2009) to understand the level of air pollution in the vicinity of the dumping 
ground. 
 
Noise Level  
Noise levels shall be recorded within the dumping ground and at the representative locations 
outside the dumping ground area. Noise Levels readings recorded are compared with limits 
prescribed as per the Noise Pollution (Regulation and Control) Rules, 2000 applicable for 
Industrial Area.  
 
Groundwater Quality  
Quality of groundwater depends on a numerous hydrological, physical, chemical and biological 
factor. Groundwater quality analysis will help to ascertain prevailing activities in the area. 
Representative ground water sampling shall be done in and around the dumping ground area. 
Groundwater analysis report shall be compared with IS 10500: 2012, Drinking water Standards 
to assess quality of the ground water in and around the dumping ground area. 
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 CONTOUR SURVEY  
 
Contour Survey date – 8.8.2024 
 
 
 
 
 
 

 

 

 

 

 

 

 

 

 

 

 

 

PART 1                                                        PART 2 

 

 

 

 

 

 PART 1 = 247913.806 MCUBE 

 PART 2 = 316091.947 MCUBE  

                                                       PART 3 = 19108.058 MCUBE 

                                                         TOTAL = 583113.811 MCUBE 

  

 

 

 

 

 

 

 

PART 3  
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2. Process layout and description of the activities with the help of appropriate 

drawings, general arrangement of machineries, etc. 

Detailed description of the proposed technology or methodology 

 
The treatment & disposal of Legacy MSW can be done by Bio-remediation and Bio-mining. A 
total station survey or drone mapping of this landfill/dumping site will be done prior to start of 
the project. Hence, it will ensure precursor study with history of the site, compositional analysis 
of waste. Site environment parameters such as baseline study of heavy metals in surface and 
subsurface soils and water, rainfall, soil type, surface hydrology, topography, wind direction 
etc. shall be studied before and after bio-mining. Periodic study will also to be carried out after 
completion of bio-mining to check for any adverse effects in the surrounding area.  
 

Bio-remediation & Bio-mining of Existing Dumpsite  

 

Bio-mining refers to the excavation of old dumped waste and make windrow of legacy 

waste thereafter stabilization of the waste through bio-remediation i.e. exposure of all the 

waste to air along with use of composting bio-cultures, i.e. screening of the stabilized waste 

to recover all valuable resources (like organic fines, bricks, stones, plastics, metals, 

clothes, rags etc.) followed by its sustainable management through recycling, co-

processing, road making etc. 

    Fig. 1. Overview of Bio-remediation and Bio-mining of Legacy Waste 
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➢ Detailed Implementation Plan for  the dumpsite  
 
 
 
 
 

                                                    Biomining Process Flow 
➢ Following process/steps Will be initiated to accomplish the bio mining process: -  

1. Excavation/Pre-processing Treatment: (for Reducing Toxic gases, odour and the dust) 

      In the demarcated area, after conducting the detail survey the excavation will be dumped waste 

will be excavated and turning with the help of Excavator in heaps/cell formation. During this 

process, as the old waste dump contains various toxic gases and odour causing substances, it 

will be treated by scientific manner with spraying of the Bhumi Enzymes culture. The 

culturing/turning process will neutralize the toxic gases and also control the odour and the dust. 
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2. MSW Heaping- Stacking & Leachate collection : 

After excavation and completion of the above pre-treatment process,  separate heaps will be 

created and stacked in proper size .  
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Actual Heap photos at Lakhnawali Bio Mining site  

Heap Making and Cell formation 

The said MSW contains the organic compounds which will be decomposed in naturally 

controlled manner. During this process each heap will be turned upside down in every 5 days. 

During each turning of heaps, moisture and toxic gases reduced and to get the require results, Bio 

–culture will be added for maintaining quality of legacy waste. 

 

3 . Transportation –up to Processing plant’s tipping floor: 

The Pre- processed legacy waste will be loaded in hywa/dumper using excavators and  shifted 

through covered hywa/dumper at the tipping floor of final processing shed, after online weighing  

at Weigh Bridge. The proper records of each vehicle will be maintained. While shifting of legacy 

waste necessary precaution will be taken, which will not affect the nearby premises and 

surrounding areas. After this, legacy waste will be ensured/checked before feeding to 

machineries, a sample will be drawn and analyzed in a lab for checking the quality of material 

for moisture. 
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➢ Pre-sorting - Manual sorters remove bulky inert waste as the  waste passes along a 

conveyor belt, which carries the pre-sorted  waste to the mechanized sorting unit of the 

facility 
 
 
 
 
 
 
 
 
 
 

➢ Mechanical sorting - Mechanical processes based on principles of  electromagnetics, fluid 

mechanics, pneumatics, etc. are used to  segregate the different waste streams in the pre-

sorted waste. Screening using trommels achieves an efficient  separation of particles into 

dry waste & bio-soil. 
 
 
 
 
 
 
 
 
 
 
 
 
 

➢ Air classification using Air Density Separator (ADS): The  residual waste stream is 

passed through an air stream with  sufficient velocity to separate light materials from heavy  

material, specifically for separating out lightweight plastics and  paper from the dry stream. 
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➢ Ballistic Separator - Ballistic separates   constituents based on density and elasticity 

differences . It is  used for separating material in 3 parts – 

1. Stones -  which will be goes to C&D waste line,  

2. Dry waste - which will be goes for shredding  and 

3. Bio-soil  
 
 
 
 
 
 
 
 
 
 
 
 
 
 

➢ Ferrous metal separation: In the second stage, we use  electromagnets like magnetic 

drum, suspended magnet separator  for separating heavy ferrous metals from waste. 
(Note - Ferrous metal separator may be deployed as per SCF/RDF consumer 
requirements.) 

 

 

➢ Size reduction (Shredding) – BR 150 Shredder (Make by  Bhumi Green Energy) is a 

mechanical device used to break  waste materials into smaller pieces of < 50mm size. 

Shredding  solid waste is done to minimize its volume or make it more  readily combustible. 
(Note - shredder may be deployed as per SCF/RDF consumer requirements.) 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 

➢ Odour Control System – It is a Mechanical system designed to  minimizing effect of foul 

smell & hazardous gases by spraying bio-culture  on waste . It neutralize odours from 

organic stock and control the odour  around the facility. 
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Various By-products: 
➢ RDF: After processing of legacy waste  RDF will be produced, this RDF is feed into 

Indigenously developed Super Fine Machine for reducing dust content in final RDF 

product & same will be analyzed for the quality with following Parameters. 

 

a. Size: 50 mm – 200mm 

b. Moisture: 25% to 30 % 

c. GCV: 2400 to 2800 Kcal/kg 

d. Plastic content: less than 5% 

         The above parameters quality will be controlled and maintained through the various 

Processes within the plant. The said RDF will be utilized in Bhumi Green Energy 

Company owned power plant as per the government guidelines given for power 

generation or it will be sale to BHUMI Company’s existing customer across the 

Maharashtra & out of Maharashtra.  

        Have long term Agreement for RDF consumption with various cement industries 

and Power Plants.  

 

 

 
 
  

        RDF DISPATCH  

    SUPER FINE 
MACHINE 
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➢ Bio-Soil:After processing of legacy waste Bio-soil will be segregated in 3 layer .At each 

layer size of the bio-soil will be reduce and final bio-soil of size < 22 mm will be produced. 
This bio-soil will be used for preparation of for developing new organic farming for 
nonedible crops and also to convert barren land into the non-edible crops farming land by 
filling this Bio-soil. Due to quality bio-soil farmers will regularly lifting this bio-soil using 
their own tractors & dumpers. As per requirements from farmers Bhumi Green Energy will 
develop their stony / barren land . 
 
Behind this process this specific Intent of company is, instead of black soil 
dumping in quarry or using for land filling which may not solve the Purpose, but the 
same can be used for developing and increasing the non-edible crops farming areas in 
near future. 

➢  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

➢ Construction Debris: The separated construction debris through processing, will be used 

for filling low lying areas, filling quarry, and making roads as embankment As prescribed 

in RFP. 

 

 

➢ Recyclables (Plastic,Glass,Rubber etc) : During the process there will be separation of 

various recyclables like low-grade plastics, glass, rubber etc same will be processed to 

convert into useful waste at outside recycling agencies. 

 

➢  Non- Processing Material- inert : In total process the expected reject quantity 

will be approximate 8% to 10%, same will be scientifically disposed in low lying area / 

quarry As prescribed in RFP. 
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Time line for project implementation 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

➢ As per the requirement of this project total 2 lines of 1250 MT/Day processing 
total 2500 MT/ Day capacity will be install. 

➢ Per day Approx 2200-2300 MT waste will be process. 
 

Milestone 1 Month 

from the 

date of land 

handover  

3.5 Months  

from the date 

of LOA 

5.5 Months  

from the date 

of LOA 

7.5 Months  

from the date of 

LOA 

10 Months  

from the date of 

LOA 

12 Months  

from the date of 

LOA 

15 Months  

from the date of 

LOA 

Construction and 
erection of the plant 

       

100000 MT Waste Disposal        
100000 MT Waste Disposal        
100000 MT Waste Disposal        
100000 MT Waste Disposal        
100000 MT Waste Disposal        
100000 MT Waste Disposal        

 
 
 

 
➢ LOA reference number & date of LOA  receving  - HD/2024/852    Dated   6.8.2024 

➢ Agreement expected to complete in next week 

➢ Windrows formation start from date 14.8.2024 
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Procurement Plan, Manpower Deployment Plan and Installation & 

Commissioning Plan  
 

SN  Description  Date of start  Date of completion  No. of days  

 Windrows formation/ 

treatment/ stabilization   

14th Aug 2024 Continue for project 

period 

 

1 CIVIL WORK OF 

FOOTING,COLUMN, PCC 

CONCRETE 

25th  aug 2024 1st  sept 2024 8 

2 PLANT STRUCTURE WORK  30th  Aug 2024 10th sept 2024 12 

3 TEAM MOBILIZATION 

(INSTALLATION TEAM) 

Manpower deployment 

schedule initial phase ( during 

installation 

24th Aug 2024 28th Aug 2024 5 

4 PLANT MACHINERY 

SHIFTING TO SITE 

LOCATION 

22th Aug 2024 1st  sept 2024 11 

5 PLANT ERECTION 25th Aug 2024 10th sept 2024 17 

6 DEPLOYMENT OF 

REMAINING 

EQUIPMENT/VEHICLES    

8th sept 2024 10th sept 2024 3 

7 TRIAL & COMMISSIONING 11th sept 2024 12th sept 2024 2 

8 PLANT OPERATION START 13th sept Continue for project 

period 
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MACHINERY LIST 

 
                 

SR MACHINERY SPECIFICATION TOTAL 
QUANTITY 

1 DC 1 TROMMEL Screening Trommel – 
2.6m x 5.2m, 5 NU Gear Box, 15 H.P Motor 

Capacity – 55 TPH 
 

3 NOS 

2 DC 2 TROMMEL Screening Trommel – 
2.6m x 5.2m, 5 NU Gear Box, 15 H.P Motor 

Capacity – 45 TPH 
 

3 NOS 

3 DC 3 TROMMEL Screening Trommel – 
2.6m x 5.2m, 5 NU Gear Box, 15 H.P Motor 

Capacity – 35 TPH 
 

2 NOS 

4 Ballistic  Separator- 
 

Single Deck composting machine with motor 10 Hp & 
VFD panel 

3 NOS 

5 Air Density Separator Blower with 15 hp motor 3 NOS 

6 Flow Barrier Blower with 15 hp motor 3 NOS 

7 Auto Feeding Conveyor 5 HP gear motor 1440 rpm 4 NOS 

8 FC conveyor 5 HP gear motor 1440 rpm 43 NOS 

9 Distributor Cone 0.9M X 1.3M 1 NOS 

10 Control Panel MCB, Capacitor ,Connector ,Relay 1 Set 

11 Fire Control System 30000 Liter water tank with 6 Hydrant 1 Set 

12 Odor Control System Piston pump, Motor, Nozel , 1 Set 

13 Diesel Generator POWERICA LIMITED CP200 D5P 1 Set 

14 Excavators Hyundai 210,JCB 210 ,Tata 210,Hyundai 140 7 NOS 

15 Hywa 20 Mcube Capacity 6 NOS 

16 JCB 3DX 1 NOS 
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LEACHATE MANAGEMENT 
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TECHNOLOGY COMPARISON 
  
SR 

  
DESCRIPTION 

                                                
 FORIEGN TECHNOLOGY 

           INDIGENOUS INDIAN 
TECHNOLOGY (Develop by Bhumi Green 
Energy for Indian garbage) 

1 MSW Designed for processing 
of segregated  waste 
only. 

Designed for processing Mix Waste ,Wet 
Waste, Legacy Waste & other all type of 
waste. 

2 Machinery 
COST 

Higher cost We design & make our own machinery in 
our workshop which minimize total M/C 
making cost. 

3 O/M Higher cost Due to In-House technology O/M cost 
minimized 

4 Improvisation /R 
&D 

Not done at end user. Our R&D department continuously 
working on  the improving the 
performance of the machines. Hence we 
able to make more advance machines with 
high performance  & higher efficiency 

5 Availability of 
material 

Need to import every 
material 

Easily availability of required material, 
most of the machinery parts are make on 
our own workshop. 

6 Breakdown time Higher breakdown time . Due to our own  Indigenous Technology 
Major Breakdown also can be solved in 
less than 2 hr time. 

7 Manpower Require more manpower This Automation technology require  less 
manpower. 

8 Efficiency Efficiency not achieved Efficiently Waste handling & Waste 
management done 

9 Dependency Need to import technician 
and material in case of 
machine  breakdown 

Due to INDIGENOUS TECHNOLOGY  we 
are not dependent on any outside 
technician or material. 
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➢ Monitoring: Bhumi Green energy believes in total transparency in terms of operations.  

For effective and efficient functioning of the processing plant, whole of the premise will 

be covered under CCTV surveillance 24X7. The link of the CCTV viewing will be shared 

with PMC commissioner office or any other office as instructed by  Municipal Corporation. 

 
          Monitoring system of CCTV in Bio-mining Plant at Pune Municipal Corporation 

➢ Reporting Structure :In a bid to move towards total transparency and efficient 

reporting Bhumi Green Energy use reporting software which directly connects the 

weighing bridge to the central sever enabling real time reporting of quantity of waste 

processing and by product disposal. Such and other advanced tools will be deployed at the 

project site for efficient and transparent reporting structure along with grievance redressal.  

➢  
➢ Compliance with environmental norms and the Solid Waste Management Rules, 

2016- 

Compliance of MSW rule 2016. 
 

1. There will be strict compliance of rule MSW -2016, for all process within and 

outside the plant premises. 

 

2. To Ensure the strict compliance and to monitor and analyzed various parameters 

like legacy waste, process products and other important parameters, timely 

testing reports and disposal reports will be provided to Municipal Corporation. 
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➢ ONLINE WEIGHMENT REPORTING SYSTEM 
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A. Benefits of our solution – Pune jumped 10 spots to be ranked India’s fifth cleanest city 

in the ‘Swachh Survekshan 2021’ Bhumi Green Energy plays major role in  making pune 

city clean & waste free. Our two projects Bhumi Green Energy 1000 MTPD bio-mining 

plant & Bhumi Green Energy (Mix Waste) 200 MTPD plant are operational at rated 

capacity in Uruli Devachi ,Fursungi Pune. Legacy waste is scientifically processed in our 

1000 MTPD project and valuable land recovered. In our mix waste plant at Uruli devachi  

everyday 200 MT mix waste of newly added villages in PMC is scientifically processed. It 

helps PMC for stopping dumping of garbage in Uruli,Devachi dumpsite. A Zero Waste 

Dumping approach also protects the health of communities by reducing pollution in the 

air,water and soil by keeping toxics and waste out of dumping sites. 
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B. Benefits of our solution 
1. SCIENTIFIC LANDFILL was construct by PMC at the  reclaimed area at 

Devachi –Uruli Fursungi Dumpsite. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

2. 200 MT MIXED WASTE PLANT was construct by PMC at the  reclaimed area 

at Devachi –Uruli Fursungi Dumpsite. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 
 
 
 
 

 
 
 
 

  BEFORE  AFTER 

  BEFORE 
 AFTER 
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Environment, Health, and Safety Management Plan  

 
Strict environment conservation and health policies are at the core of Bhumi’s 
operation. Various measures are proposed for the same at the bioremediation  
processing site. 

  
 

➢ Plan for Mitigation of Pollution during Project Execution work – 
 
    

• All vehicles carrying legacy waste will be should be covered to 
prevent spread of etc.  

• Provision to control air pollution due to dust will be made through 

fog line 

• Odour control system 

• Pest and fly control solution through fogging. 

• Burning of materials in open air should be strictly prohibited.   

• Machinery, equipment, vehicles and materials with relatively low 

CO2 emissions will be selected, where possible. 

• Regular monitoring and maintenance of all equipment, generators, 

and   flares should 

be routinely undertaken as part of the environmental 

monitoring plan . 

• In  addition  to  point  source  monitoring,  air  quality  monitoring  w

ill  be  carried  out  periodically at specific locations  of site. 

 
 
 

➢ Measures to manage hazardous waste if any during the project execution –  

• Bio-remediation of hazardous waste as per the Solid Waste 
Management Rules2016 . 
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➢ Plan for Health and safety in and around the workplace to be followed during 
project execution  
 

• All plant operations and maintenance staff will be trained on all the safety a
spects of plant operation.  

• All plant staff must adhere to the safety rules of the Plant. 

• A site health and safety plan will be developed (including emergency proce
dures) and all employees will have induction training.   

• CCTV surveillance system 

• On site adequate mobile washrooms and toilets 

• Purified drinking water  

• Security guards  

• Entrance Gate 

• Plantation around the processing premises 

• Leachate collection system  

 
 

➢ Emergency preparedness plan  
 

• Responsibility, Authority and duties of personnel with specific roles 
during emergency Incident Response System (IRS), in which the 
operative procedures and commanding persons will be trained and 
provide responsibilities to manage any emergency situation. 

• Evacuation Plan/Procedure - An evacuation policy, procedures, and 
escape route assignments.  

• Exit diagrams are typically used to identify the escape routes 

• Internal and External Communication Plan - If an emergency occurs, the 
designated Incident Commander will execute the appropriate 
emergency protocol and communicate. 

• Conducting periodic emergency and fire drill for testing the effectiveness 
of the plan 

• All Hazards Emergency Warning Sirens mean shelter in place in a 
designated safe locations 
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➢ Measures for Fire safety.  

 
• Fire line setup for plant with 24000 liter water storage capacity 

• As per requirement of project water storage capacity will be increase. 

• With hydrant valves and hose reels. 

• Fire extinguisher  
 

 
➢ Measures for Health and safety of workers.-  

 

• All the workers involved are covert under ESIC and 
Adequate  personal  protective  equipment  will   be  provided  to  all  releva
nt  staff,  based  upon  risk         assessments  for  particular  tasks  or  han
dling  of    hazardous  materials. 

• First aid kit and consulting physician for worker. 

• Sanitization facilities for worker at the site. 

• Safety equipment’s and uniforms for workers. 

• On site canteen facilities with high nutrition.   
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➢ Advantages of Our Solution – 

 Indigenously developed local sustainable technology. 

 100% reliability towards waste processing and disposal. 

 Cheaper projects as compared to foreign technology. 

 Long term and reliable solution. 

 Less than 10% reject generation. 

 Complying new CPCB norms. 

 Provision to control air pollution due to dust will be made through fog line. 

 Odor control  system. 

 Fire control system. 

 Monitoring & Online Weighing structure. 

 Strict environment conservation and health policies are at the core of Bhumi’s operation. 

 Completed producer to consumer circle.(RDF product used in our self-operated power 

plant.) 
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RDF DISPATCH AGREEMENT/MOU/LOI 
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|: 

8. 500 

AERIE MAHARASHTRA 

INDIANON JUDIC AL 

2023O 

FVE HUNDRED 
BUPEES 

RS. 500 

OTA 

And 

VASEIFRkp 

V3.221 
F.DATE 

ENT 

MEMORANDUM OF UNDERSTANDING (MOU) 

BZ 644579 

03 JUL 

This Memorandum of Understanding is made on this day of 22nd Sep' 2023 

between. M/s Wonder Cement Ltd, a company incorporated under the Companies Act, 1956 and having 
its registered office at Makrana Road, Madanganj, Kishangarh -305801, Rajasthan (herein 
referred toAs the "WCL", which expression shall, unless repugnant context, mean and include 

its successors and assigns) of the One Part & at its integrated cement plant is located at 
Nimbahera, Dist. Chitorgarh- 312601, Rajasthan State. 

OND 

CEMEA 
TPU 
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Bhumi Green Energy, a companv having its office at B-14 Narayan Baugh Society, Magarpatta, Hadapsar, Pune- 411028 who works on Municipal or Solid waste management projects especially Legacy Waste processing (herein referred to as the "BGE which expression shall Uniess repugnant to the context, mean and include its successors and assigns) of the Othe Part. 

Both Wonder Cement Ltd and Bhumi Green Fneray shall be collectively to as "the Parties" and individually as "Party" herein after in this MOU. 
NOW THEREFOR THE PARTIES Do HEREBY AGREES AS FOLL0WS; 

addregsedireferred VASA 

WCL is an entity engaged in the business of manufacturing and sale of different types 
grades of cement. Wonder Cement Ltd has represented that it has the capacity, expertise and 
expernence in using its cement manufacturing process for the purpose of disposal of waste 
matertal in an environment-friendly manner, while simultaneously producing cement of desired 
quaity in a single combined operation through the cement kilns at its cement plant. 

ASADH1 

The Parties hereto want to entering into this MoU, to explore possibilities for segregation, 
collection, pre-processing (if required) transportation and supply of RDF/SCF by the BGE to 
the WCL at its Nimbahera, Rajasthan plant and WCL will Co-process it in their cerment kins 
located at Wonder Cement Ltd, RK Nagar, Nimbahera, Dist- Chittorgarh- 312601 

Annum 

RGE.O22.7S AR4 
EN ánF ND 

BGE has approached WCL for evaluating the feasibility of Safe disposal of RDF acceptable 
collected at their site- Integrated Solid Management Project, Bandhwari Village, Near GF Toll 
Plaza, Gurugram- Faizabad Road, Gurugram, in an environment-friendly manner and based 

on the evaluation report, the Wonder Cement Ltd has offered to accept the said material at its 
plant in Nimbahera, Chittorgarh cement unit for Co-processing in cement kiln. 

AND WHEREAS, WCL and BGE have agreed that WCL shall provide services for RDF for 
Co-processing in cement kiln, in their plant (hereafter referred to as "Services"), subject to 
Wonder Cement Ltd obtaining all statutory clearances, consents, no objection certificate, 
writings and confirmations as may be applicable from various authorities and Government 
Agencies for the said purpose. 

Quantity of RDFISCF can be Co-processed at WCL - appx 150000 MT per Annum (subject to 
quality of the material is suitable for Co-processing) 

Validity of MOU - This agreement will remain valid for 5 years from date of MOU. 

Quantity of RDF/SCF can be taken from BGE for Co-processing at WCL - 75000 MT per 

CEME 

The Prices & other commercial terms & conditíons with quality parameters shall be 

finalised in Long Term Agreement. 

Prices shall be applicable as mutually discussed and agreed for biling. However, this shall 
be reviewed time to tíme and any changes will be made only after mutual consent. 

AWAR 

LID 
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In WITNESS WHEREOF this MoU is executed in two counter parts on the day and year first above written. Each Party hereto shall preserve one counterpart of the MoU. 
SIGNED AND DELIVERED for and behalf of 
M/s Wonder Cement Limitad. 

CEMEN 
Authofized SignatorOTP 
Name:Deepak Sin 

Designation Gaimmatenal) 

TRUE GpPY 

BAAOHURI VASATRAO PAWAR 
ACVOCAE NATARY 

MADHURi 
VASANTRAO PAVAR 

FUNE 
REGO. NO. 22276 

EXN DT. 
22/07/2025 

M/s Bhumi Green Energy 

Authorized Si�nary 

Name:M ALijit Katar 

Deslgnation : Dy-a- M. 

27235 ENT OF 
TNDI 
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@rrrcCffiilY* #ffi*
JK Cement Works, Muddapur
(Unit : J.K. Cement Ltd)

CIN : 117229UP1994P1C017199

A Works : P.O. Muddapur - 587 122 Distt. Bagalkot (Karnataka) India
rS +91-8350-289607 a factory.muddapur@jkcement.com
(! www.jkcement.com

R el-J KC L/M DL/AFR/LO 1 I 1 0 I 2023 -24 I 0 0 1

To,
M/s. Bhumi Green Energy
B-14 Narayan Baugh Society,
Magarpatta, Hadapsar, Pune-4I I 028
Em ai I -,bh 1111 relgglre!*elgy@,9!,n ai l. 9q1

We look forward for working with
on a mutually beneficial terms and

your organization in future for a sustainable sourcing of RDF material
conditions-

DaIe-}411012023

SUB: LETTER OF INTENT FOR SOURCING OF SORTED & SEGREGATED RDF FOR CO-PROCESSING.

Dear Sir,

This is in reference to your Legacy waste management projects in which you are segregating the
materials and generating RDF.

We need the RDF from your facility to Co Process at our Cement Plant situated in Muddapur
Karnataka and our requirement for each year will be 100000 MT minimum (which may vary subject to
various plant operation and quality parameters) and rve intent to source the same RDF from your
esl eemed organization.

The commercial agreement will be signed on receipt of your confirmation of RDF availability.

Oi-ir material requirement from your organization is mentioned below.

Sr. Narne of Plant Location Annual requirement of the RDF

I J.K. CEMENT WORKS MUDDAPUR 100000 MT

FOR JK
(A Unit

CEMENT
of .IK Cem

Corporate Office

0 Prism Tower 5th Floor, Ninaniya Estate Gwal Pahari,

Gurugram - 122L02, Haryana, INDIA
ri +0124-6919000

A admin.prismt@jkcement.com
(! www.jkcement.com

Registered Office : AKamta Tower,

JK SEPEH
CEM ENT

JK CEMENT-
WHIIIUICIX
White Cement Wall Putty

x
BUILD SAFE

l'y'anufacturing Units at
Nimbahera, Mangrot, Gotan (Rajasthan) ] Muddapur (Karnataka)

Jharti (Haryana) | Katni (M.P,) | Atigarh (U.P.) | Batasinor (Gujarat)

Kanpur-208001, U.P.,lndia. C+91-512 2371478 to 85 Er91 512-2399854 @www.jkcement.com
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Reference No: ACL/MT/GEO/BGE/2024/02 
Date: 16/03/2024 

 
To, 

Bhumi Green Energy, 

B-14, Narayan Bagh Society, Magarpatta, Gurugram, Haryana 
 

Subject: Letter of Intent (LOI) for undertaking the Co-processing on trial basis for Shredded Refuse 

Derived Fuel (SRDF), (Non-hazardous in nature as per HOWM Rules 2016), hereinafter 

referred to as “SRDF” from its Unit situated at Lucknow, Uttar Pradesh to Ambuja Cements 

Limited, Maratha Cement Plant, Upparwahi, Korpana, Chandrapur, Maharashtra. 

 

Dear Sir, 

This is in reference to the Co-processing on trial basis for Shredded Refuse Derived Fuel (SRDF), 

(Non-hazardous in nature as per HOWM Rules 2016), hereinafter referred to as “SRDF” from its Unit 

situated at Lucknow, Uttar Pradesh to Ambuja Cements Limited, Maratha Cement Plant, Upparwahi, 

Korpana, Chandrapur, Maharashtra.  

Our laboratory has evaluated the samples of SRDF from your Lucknow Unit and based on the 

evaluation results; we would like to confirm you that the SRDF from your Lucknow Unit can be safely 

co-processed at our Cement Plant. 

As discussed with you, ACL shall co-process 50,000 MT of SRDF from Lucknow, Uttar Pradesh at 

Maratha PCPF to have better understanding of handling & feeding of SRDF & simultaneously both 

parties, BGE & ACL, may work together towards finalizing long term contract 

For undertaking the co-processing, we would like to record our mutual understanding concerning the 

same herein below: 

1. BGE will deliver 50,000 MT of SRDF from Lucknow, Uttar Pradesh to Maratha PCPF after 
signing and acceptance of this LOI during its validity period. 

 

2. BGE shall load the SRDF in Bulk/loose form into the specific vehicle arranged by ACL for 

transportation of Non Hazardous waste material. In case, any open vehicle used for transportation, 
BGE through vehicle driver must ensure to cover the vehicle properly with tarpaulin and tying with 

ropes tightly after loading of SRDF to avoid any spillage/fall off during transportation. BGE shall 

arrange to dispatch the SRDF from BGE’s Lucknow Unit to ACL’s Maratha Plant as per mutually 
agreed delivery schedule. ACL Maratha shall arrange the transportation of this SRDF from BGE 

Lucknow unit to its Maratha Unit. 

 

3. BGE shall dispatch this SRDF to ACL Maratha Plant on Free of cost basis. 
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4. BGE declares and confirms that the SRDF dispatched to ACL Maratha Plant shall conform to the 

specifications as mentioned under Annexure 1 and it does not contain any of the items listed in the 
banned item list of ACL as set out in Annexure 2 attached to the LOI. 

 

5. ACL Maratha will make arrangements for weighment, proper storage and co-processing of SRDF at 
its Cement Plant. 

5.1 The weighment of the SRDF shall be carried out and recorded at the weigh bridge located at ACL 

Maratha Plant and these weights will be utilized for documentation purposes. 

5.2 ACL shall arrange for undertaking the samples from each of the consignment in order to check the 

conformity of SRDF as mentioned under point no. 4 above.  

5.2.1 In case ACL Maratha is in receipt of any consignment that does not conform to specifications as 

mentioned under Annexure 1 or contains banned items or materials other than agreed between the 

parties, then ACL shall be entitled to refuse the acceptance of such consignment and shall intimate the 

same to BGE and BGE shall arrange to collect & transport that consignment at its own cost and risk, 

within 48 hrs from the time of intimation received from ACL Maratha, on refusal of acceptance of the 

delivery of such Non-conforming consignment, to a place for lawful disposal.  

5.3 ACL shall arrange to store the waste material at the storage area situated at the ACL Maratha 

Plant on the basis of the information provided by BGE in the Health & Safety Data Sheet as attached 

under Annexure _3_attached to this LOI. 

6. The risks and liability associated with the SRDF shall transfer to ACL on leaving the premises of 

BGE, if the vehicle is loaded with accepted SRDF as mentioned above in Clause 4, 5.2.1. 

7. Each Party shall indemnify the other against any demands, penalties, cost, expenses etc. arising 

out of noncompliance with any of the terms herein and / or any act, omission, statutory 

noncompliance etc. by such indemnifying Party.  

8. This LOI shall be valid for next 10 Months from the date of its signing and acceptance. 

9. Any dispute which could not be resolved by mutual consultation shall be resolved through 

Arbitration conducted at Mumbai in accordance with the provisions of the Arbitration & Conciliation 

Act, 1996. 

This letter is being issued to you in two copies, one for each party. You may kindly subscribe your 

signature on both copies of this letter as a token of your acceptance of the contents herein and return 

it back to us at our above given address. 

Yours sincerely 
 

For Ambuja Cements Limited 

 
Amit Goyal                                                                                  Accepted                                                                      

Business Head - Geoclean                                               Bhumi Green Energy                                         
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Annexure -1 

Results of analysis of SRDF delivered by BGE to R&D of ACL 

1. SRDF Specifications: SRDF (as received) 

Components Shredded Refuse Derived Fuel (SRDF) 

%Moisture (As recd.) < 25% 

NCV Kcal/Kg  > 1,900  

% S < 1.0 

% Cl < 1.0 

Size (mm) < 100mm  

Note: 

• SRDF should be consistent in terms of quality and similar to the samples sent for testing to our lab. 

• Waste should be properly loaded into the vehicle as mentioned under Clause 2. 

• Unshredded SRDF will be accepted till 25% Moisture. 
• For consignments received, having reported NCV less than 1,900 Kcal/Kg, pro rata basis low 

NCV penalty will be imposed on BGE (for 15 days avg. basis).  
• If stones and metals are found in abundance along with the material, the vehicle will be rejected 

along with the material, BGE has to collect back the consignment, whose (to and fro) logistic cost 

should be borne by BGE. 
 

Annexure 2 

List of Banned Items 

SRDF dispatched by BGE from Lucknow Unit to ACL’s Cement Plant shall not contain following items 

that are in the banned item list of ACL for Co-processing.  

• Radioactive waste  

• Asbestos-containing waste  
• Explosives and ammunition / weapons  

• Anatomical medical waste  

• Electronic fraction of electrical and electronic waste (e-waste)  
• Whole batteries as a targeted material stream  

• Waste of unknown or unpredictable composition, including unsorted municipal waste  
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Annexure 3 

Health and Safety data Sheet – Shredded Refuse Derived Fuel 
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Annexure 4 

Health and Safety Policy of ACL 
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